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CENTRAL ADM}N!STHATIVH TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA NO. 1584/2002
This the #th day of August, 2002

HON'BLE EH. KULDIP SINGH, MEMBER (J)
HON'BLE SH. M.P.SINGH, MEMBER (A)

Harigh Kumar !l.amba,

Seninr Yonga Teacher,

8/0 8h. Yag Raj lamha,

Sarvodyva Bl Vidhalysa,

Plot No.6, Jhandewalan,

New Relhi.~110005. ... Applicant

(By Advacate: S8h. Anil Singhal! proxy for

Sh. H.l..Bshri)
Veraus

1. Union of India through
Chief Secretary,
Government of N.C.7T.,
Delhi.

2. Director of Kducation,
Rirectarate of Kducation,
Govi. of N.C.T,
Delhi. ... Heanondenta.
»

QR DER (ORAL)

B% Sh. Kuldip Singh, Mambar (J)

lLearned proxy counsel for applicant submits that there
ia aome defect in the QA =0 he wants to withdraw the 0A with
liherty %o file afresh within 2 wselks. Ancordingly, he i=m
permitted to withdraw the QA with liberty tn file afresh

within 2 weeks.
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{ M.P. SINGH ) ( KUEDIP SINGH Y
Memher (A) Memher (1)
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